IN THE HIGH COURT OF ORISSA,
CUTTACK

CC Applications Notified for compliance of
court fees/removal of defects.

Date 26.07.2024

Case No.

Applican

t

Court Fee

Specificatio |y

n

INOT READY CASES

53806/202 s K . 2024-
1 25.07.2022 |WP(C)/30737/2021 | & . |4.00,3%4 e
60854/202 SANJAYA . 2024~
2 |3 27.05.2023 |FA0/70/2018 s |3+00,3%3 ey
3 [239097292 119.04.2024  [wR(C)/8756/2019  |s PANDA  [12.00,3%12 2
50530/202 A . 2024-
s P 30.05.2024 WP (C)/1301/2018  [nooo o [2.00,3%2 oy
50975/202 s.C . 2024-
5 | 04.06.2024 |LAA/96/2009 o awpy | |4-00,3%4 e
55713/202 R K . 2024-
s 02.07.2024 WP (C)/27929/2019 | % . |11.00,3*11 ey
7 [26938/202 o5 07,2024 WP (C)/11325/2022 |M BEHERA |3.00,3+3 e
g 272097292 106.07.2024 |0JC/13526/1997 R N NAYAK |9.00,3%9 e
DOCUMENT
9 577627202 10.07.2024 WP (C)/20132/2013 J.C BARAL |AVAILABLE IN 2024~
4 DMS 07-26
10 277977202 110 07.2024 |TRP(C)/346/2017 |k SRHOO  [2.00,3*2 e
58519/202 P C . 2024-
E 12.07.2024 |CONTC/6767/2021 | = [2.00,3%2 e
58804/202 s s . 2024-
12 [ 12.07.2024 |CRIMP/941/2024 > 5 .. [3.00,3*3 e
13 289167202 |15 07 5024 [TPC(ORC)/2828/201 Ip qaynr 129,00, 3%29 2022~
4 2 07-26
14 39177202 115 07 2024 e (C)/16137/2024 |S B ROUT |5.00,3*5 2
15 [29099/20% 115072024 |cRLMP/983/2024  |T SWAIN  [3.00,3*3 2
59679/202 A K . 2024-
16 18.07.2024 |WP(C)/1797/2018 B % |32.00,3*32 ey




60024/202 P R ) 2024-
17, 18.07.2024 |WP(C)/1014/2023 |~ 22.00,3%22 075
18 20048/202 18.07.2024 |ARBA/49/2018 Y DAS 36.00,3%36 égfgg
19 20372/202 19.07.2024 |WP(C)/31503/2022 |T BAG 3.00,3%3 ggfgg
20 20374/202 19.07.2024 [WP(C)/19740/2022 |T BAG 3.00,3%3 ggfgg

60396/202 P C . 2024-
21 |, 19.07.2024 |RBLAPL/686/2022 | - 5.00,3%5 075
22 20434/202 19.07.2024 |[CRLMC/3186/2023  |L SAHOO  |5.00,3*5 nggg
23 20442/202 19.07.2024 |CONTC/797/2015 K C PANDA |5.00,3%5 nggg
pg (60979/202 |, (o hony  [FPCIOAC)/1097/201 | cnr 5 00 345 2024-

4 7 07-26
25 20991/202 22.07.2024 |WP(C)/24057/2022 |R K NAYAK [8.00,3*%8 ngg;

61001/202 s s . 2024-
26 |, 22.07.2024 |CMP/650/2018 S AGDEY 4.00,3%4 07oe
27 21002/202 22.07.2024 |CONTC/1725/2023  |S BISWAL |3.00,3%*3 égf;g
28 21221/202 23.07.2024 |WP(C)/22976/2015 |K MOHANTY [15.00,3*15 ggfgg

61224/202 P K . 2024-
29 |, 23.07.2024 |WP(C)/13335/2018 | .o 4.00,3%4 076
30 21237/202 23.07.2024 |CRLMC/1656/2020 M KAR 6.00,3%6 égfgg
31 21239/202 23.07.2024 |WP(C)/13741/2024 |M R BARIK |4.00,3%4 ngé;

61242/202 4 DFA SENT TO |2024-
32 |, 23.07.2024 |SA/259/1985 D K SAHOO |/ .o 0726
33 21249/202 23.07.2024 |CONTC/3631/2021  |D SWAIN  |3.00,3*3 égf;;

61251/202 M . 2024-
34 |, 23.07.2024 |[ABLAPL/5072/2023 | oo .. |4.00,3%4 07
35 21262/202 23.07.2024 |CRLMC/2781/2021  |S BARIK  |4.00,3%4 égfg;
36 21280/202 23.07.2024 |RSA/277/2014 P K DAS  [2.00,3*2 ggfg;
37 21416/202 23.07.2024 |WP(C)/11124/2024 |A K PANDA |4.00,3%4 ggfg;
38 21419/202 23.07.2024 |WP(C)/16151/2019 |J SAHOO  |20.00,3*%20 ggfg;
39 21445/202 23.07.2024 |CMP/812/2023 D K JENA |5.00,3%5 égfg;
140 |61628/202 [24.07.2024 |CRLMC/591/2016 A.K 4.00,3%4 2024-




4 MOHANTY 07-26
DOCUMENT
41 21699/202 24.07.2024 |BLAPL/8051/2006 B K SAHOO |AVAILABLE IN 53%3;
DMS
DOCUMENT
42 21703/202 24.07.2024 |ABLAPL/15501/2019 |D PANDA AVAILABLE IN nggg
DMS
DOCUMENT
43 61704/202 24.07.2024 |ABLAPL/15503/2019 |D PANDA AVAILABLE IN 2024~
4 07-26
DMS
44 21706/202 24.07.2024 WP (C)/15631/2024 K K SAHOO |2.00,3*2 nggg
61707/202 8.00,3*8 SENT |2024-
45 4 24.07.2024 |WP(C)/15164/2024 |A NANDA 70 XEROX 0726
46 21708/202 24.07.2024 |WP(C)/37462/2023 |P K BARIK |4.00,3*4 ég%gg
DOCUMENT
47 61711/202 24.07.2024 WP (C)/16096/2010 |M M NAYAK |AVAILABLE IN 2024~
4 07-26
DMS
48 61712/202 24.07.2024 WPC (OAC) /3123/201 PK BARIK |3.00,3+3 2024-
4 7 07-26
DOCUMENT
61717/202 G 2024-
49 4 24.07.2024 |0JC/8620/1998 TAYSTNGH AVAILABLE IN 07-26
DMS
61758/202 A K 3.00,3*3 SENT [2024-
50 4 24.07.2024 |CRLMP/775/2024 MOHANTY 70 XEROX 07-26
51 21804/202 24.07.2024 WP (C)/23606/2023 R K BASIK |65.00,3*65 ég%gg
DOCUMENT
61810/202 H K 2024-
52 4 24.07.2024 |BLAPL/6432/2015 MOHANTA AVAILABLE IN 07-26
DMS
61813/202 N K . 2024-
53 4 24.07.2024 WP (C)/10026/2021 SATAPATHY 3.00,3*3 07-26
DOCUMENT
61821/202 S K 2024-
54 4 24.07.2024 |0JC/567/1994 DRADHAN AVAILABLE IN 07-26
DMS
DOCUMENT
61823/202 S K 2024-
55 4 24.07.2024 |0JC/566/1994 DRADHAN AVAILABLE IN 07-26
DMS
DOCUMENT
62089/202 S K 2024-
56 4 25.07.2024 WP (C) /14895/2004 MTSHRA AVAILABLE IN 07-26
DMS
DOCUMENT
57 62389/202 25.07.2024 |WP(C)/5227/2019 B B ROUT |AVAILABLE IN 2024~
4 07-26
DMS
15.00,3*15
62390/202 DOCUMENT 2024-
58 4 25.07.2024 WP (C)/16136/2019 J P KAR AVAILABLE IN 07-26
DMS




62391/202

DOCUMENT

2024-

59 |, 25.07.2024 |WP(C)/14979/2014 |R SETHI AVAILABLE IN | -7
DMS
DOCUMENT
60 22406/202 25.07.2024 |WP(C)/11786/2018 |K N SAHOO |AVAILABLE IN égfgg
DMS
DOCUMENT
62454/202 A 2024-
61 |, 25.07.2024 |CRLMC/2573/2016 sUNDARAy |AVAILABLE IN [ -7
DMS
DOCUMENT
62469/202 S K 2024-
62 |, 25.07.2024 |0JC/8411/1996 BISWAL AVAILABLE IN [ -~
DMS
62501/202 A. K. N 2024~
63 |, 25.07.2024 |RVWPET/299/2023 MOHANTY 4.00,3%4 0726
READY CASES
60388/202 5.00,3*5 SENT |2024-
64 |, 19.07.2024 |ABLAPL/3138/2022 |K KNATH 70 XEROX 0726
60606/202 CONTC (CP) /521/201 2.00,3*2 SENT |2024-
65 |, 22.07.2024 |- S KUMAR TO YEROX 07-26
61208/202 4.00,3*%4 SENT |2024-
66 |, 23.07.2024 |WP(C)/6373/2024 B S SWAIN | " rnox 0726
61234/202 M D 35.00,3*35 2024~
67 |, 23.07.2024 WP (C)/35400/2021 [ a0 SENT TO XEROX |07-26
61235/202 M D 9.00,3*9 SENT |2024-
68 4 23.07.2024 |WP(C)/35400/2021 BISWAL TO XEROX 07-26
61253/202 3.00,3*3 SENT |2024-
69 |, 23.07.2024 |TRP(C)/65/2024 S MOHANTY | "o oy 07-26
61310/202 P K 7.00,3*%7 SENT |2024-
70 |, 23.07.2024 |WA/413/2023 MTSHRA 7O XEROX 07-26
62075/202 A. K. 5.00,3*5 SENT |2024-
7, 25.07.2024 |BLAPL/4754/2023 NAYAK 70 XEROX 07-26
3.00,3*3
62465/202 DOCUMENT 2024~
2, 25.07.2024 |WP(C)/10141/2004 |R K SAHOO | o o o 1o [g7-06
DMS
62472/202 R C 15.00,3*15 2024-
73 4 25.07.2024 |RSA/107/2016 MISHRA SENT TO XEROX |07-26
22.00,3*22
62587/202 DOCUMENT 2024-
74, 26.07.2024 |WP(C)/11484/2011 |K DAS AVATLABLE IN |07-26
DMS
78.00,3*78
SANJAY i’
62597/202 DOCUMENT 2024-
75 4 26.07.2024 |0JC/15531/1998 KUMAR AVATLABLE IN 07-26
SAHU
DMS
62873/202 K. C. 1 DF SENT TO |2024-
76 4 26.07.2024 |ARBP/46/2011 PANDA TYPE 07-26
77 22926/202 26.07.2024 WP (C)/3415/2010 B. BEHERA |34.00,3*34 égfg;







